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Prohibition of commercial organ transplants

2649. SHRI PRABHAKAR REDDY VEMIREDDY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

{a) whether Government has taken any steps to enhance in the national transplant

law to prohibit commercial transplants in India; and

(b) whether Government has taken initiatives to bring awareness in the public and

to prevent illegal organ trading, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEATLTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY ): (a) The Government of India enacted
the Transplantation of Human Organs and Tissues Act (THOTA), 1994 and made rules
thereunder for regulation of removal, storage and transplantation of human organs and
tissues for therapeutic purposes. The Act has provisions for imprisonment upto 10 years
and fine upto Rupees One crore for commercial dealings in human organs. The
enforcement of provisions of the Act falls within the ambit of the respective law

enforcement agencies/State Governments.

(b)  The * National Organ and Tissue Transplant Organisation (NOTTO)’ , * Regional
Organ and Tissue Transplant Organizations (ROTTOs) and © State Organ and Tissue
Transplant Organizations (SOTTOs) disseminate relevant information about organ
donation in the public. A 24x7 call centre with a toll free helpline number with NOTTO
(1800114770) has been made operational. A number of activities, for generating awareness
and for imparting training to all those associated with transplant activities including
doctors and transplant coordinators, such as celebration of Indian Organ Donation Day,
seminars, workshops, debates, sports events, walkathons, participation in marathons,
nukkad Natak, etc. are organized at different places in the Country. Audio-visual messages
to promote cadaver organ donation are also telecast on Doordarshan and other television
channels. Under © National Organ Transplant Programme’ all stakeholders are sensitized
regarding provisions of the Act and to prevent commercial dealings in human organs

and criminal acts related to organ transplantation.
Establishing super-speciality block in medical colleges

F2650. SHRIMATI KANTA KARDAM: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether it is a fact that there is a proposal to establish super-speciality block

in various medical colleges in the country, if so, the details thereof; and

TOriginal notice of the question was received in Hindi.



Written Answers to [16 July, 2019] Unstarred Questions 293

(b)  whether Government proposes to establish super-speciality block in the medical

colleges of Uttar Pradesh as well and, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) At present, there 1s no
new proposal to establish Super-speciality Block in Medical colleges.

However, the Government has taken up 75 Government Medical College up-gradation
Projects in various parts of the country under different phases of Pradhan Mantri
Swasthya Suraksha Yojana (PMSSY), out of which Super Speciality Blocks have been
sanctioned in 63 Government Medical Colleges (GMCs). Details are given in the enclosed
Annexure.

Hstablishment of Super-speciality Blocks taken up n Uttar Pradesh may be seen at
S1No. 20 of the Table in the Statement.

Statement

Details of Government Medical Colleges taken where Super Speciality
Blocks have been sanctioned under PMSSY

S1 State Number Name of GMC Phase

Ne. of GMC

1 2, 3 4 5

1. Andhra 2 Siddhartha Medical College, Vijayawada m
Pradesh

Govt. Medical College, Anantapur

2. Assam o) Guwahati Medical College, Guwahati 1T
Assam Medical College, Dibrugarh

3. Bihar 6 Srikrishna Medical College, Muzaffarpur 1T
Govt. Medical College, Darbhanga
Patna Medical College and Hospital, Patna v
Government Medical College, Bhagalpur
Government Medical College, Gaya

IGIMS, Patna v
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4. Chhattisgarh 2 Government Medical College, Bilaspur vV

Government Medical College, Jagdalpur

5 Goa 1 Goa Medical College, Panaj 1
6. Gujarat 3 Govt. Medical College, Rajkot m
Government Medical College, Surat v

Government Medical College, Bhavnagar

7. Himachal 2 Government Medical College, Tanda il
Pradesh . . .
R Indira Gandhi Govt. Medical College, m
shimla
8  Jammu and 1 Govemnment Medical College, Jammu I
Kashmir
9. Jharkhand 2 Rajendra Institute of Medical Sciences I
(RIMS), Ranchi
Pathputra Medical College, Dhanbad 1
10, Kamataka o) Bangalore Medical College, Bangalore I
Karnatalka Institute of Medical Sciences, 1
Hubh
11.  Kerala 4 Medical College, Thiruvananthapuram I
Kozhikode Medical College I

T.D. Medical College, Alappuzha
SCTIMST, Trivandrum vV
12. Madhya 4 Govt. Medical College, Rewa il
Faadesh Netaji Subhash Chandra Bose Medical
College, Jabalpur
GR Medical College, Gwalior

Government Medical College, Indore v
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1 2 4 5
13.  Maharashtra Govt. Medical College, Aurangabad I
Govt. Medical College, Latur
Govt. Medical College, Akola
Shri Vasantrao Naik Govt. Medical
College, Yavatmal
14 Odisha MKCG Medical College, Behrampur I
Vi35 Medical College, Burla
Government Medical College, Cuttack v
15, Punjab Government Medical College, Amritsar I
Govt. Medical College, Patiala 11T
16.  Rajasthan SP Medical College, Bikaner i
RNT Medical College, Udaipur
Govt. Medical College, Kota
Government Medical College, Jaipur v
17. Tamil Nadu Government Medical College, Salem 1
Government Medical College, Madurai I
Thanjavur Medical College, Thanjavur 1
Tirunelveli Medical College, Tirunelveli
18.  Telangana Nizam Institute of Medical Sciences, I
Hyderabad
Rajiv Gandhi Institute of Medical Sciences, il
Adilabad
Kakatiya Medical College, Warangal
19, Tripura Agartala Govt. Medical College, Tripura I
20.  Uttar Pradesh SGPGIMS, Lucknow I
Govt. Medical College, Thansi i
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Govt. Medical College, Gorakhpur I
MLN Medical College, Allahabad

LLR Medical College, Meerut

Government Medical College, Agra v
Government Medical College, Kanpur

SSB at Institute of Medical Sciences, vV
BHU, Varanasi

21, West Bengal 3 Kolkata Medical College, Kolkata I
BS Medical College, Bankura 1T

North Bengal Medical College, Darjeeling

TotaL 3

Programmes targeting women and children well-being

F2651. SHRIMATI KANTAKARDAM : Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) the salient features of the programmes being organised by Government

regarding health issues pertaining to women and children;

(b} whether Government proposes to relax the norms meant {or opening health

centres in the country; and
{c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE {(SHRT ASHWINI KUMAR CHOUBEY): (a) Government of India has undertaken
various programmes under National Health Mission regarding health issues pertaining

to women and children:—

. Jananmi Suraksha Yojana (JSY) scheme was launched in 2005 to encourage
institutional delivery among pregnant women by providing conditional cash

assistance.
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